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8hri Jawallarlal NebnI: There is no 
demarcation. The Governor as the 
agent of the Central Govemment 
carries them out. 

Shrl Ka11ka Slqb: May I kno";.. 
the approximate number of Naga 
people who are still opposed to the 
ushering in of the new State of Naga-
land? 

Sbri Jawabarlal Nehru: We have 
not had a census of it. 

Mr. Speaker: Question No.3. Shri 
Prakash Vir Shastri. 

Shri Khushwaqt Rai: May I request 
that you may allow Question No. 38 
al.<;o to bf' answpr!'d along with Q'lIes-
lion No.3'.' 

Mr. Speaker: Are thp two questions 
connected? 

Shri Raghunath Sing'h: Question 
No. 23 dealing with the China-Bhutan 
border may also be' answered with 
these. 

Mr. Speaker: Question No. 38 deals 
with fresh Chinese incursions into 
Indian territory. 

Sbri Jawabarlal Nebru: There is 
no connection between them. 

Mr. Speaker: Shri Prakash Vir 
Shastri. 
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I shall also read it in English. 

(a) to (c). The report submitted 
by otftc:lal teams has been plaeed on 
the Table of. the HOUle on 14-2-1981. 
The Government is considering what 
further .teps may be taken in the 
matter. 

(d) f7 sittinls were held. The 
.expenc:litu.re incurred. is RI. 67,aoo 
.approximately. 
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Pandlt D. N. Tiwari: It is reported 
in the Press that Pakistan is DeBow-
tinal with the People's Government of 
China a setUement of the border dis-
pute concerning our territory. What 
Kction has been taken by Government 
10 prevent thiI' 

Shrl Jawaharlal Nehru: I do not 
know whether Pakistan is negotiating 
wlth the hin~ Government. State-
ments were made by the Foreign 
Minister of Pakistan on this subject; 
I think the President of Pakistan also 
made some reference to it, Beyond 
t.hat, I am not aware whether any-
thing l1.as happened or not, When 
tho~.e statements were made, we mad(' 
it clear that Pakistan is not entitled to 
have any negotiations about the India_ 
Ch.ina borde!'. In fact, there i5 Ill) 

('ommon trontil'C between Pakistan 
and China. It is only because a cer-
tain part of the Jammu and Kashmir 
territory is at present in the occupa-
tion of Pakistan that they raised this 
question, What their purpose was in 
raisin, it. I cannot sayo Obviously, we 
cannot prevent the Pakistan Govern_ 
ment from sayin, anything they 
("hoose to say. But we have made 
our position clNr that we do not 
recognise this and We canot accept any 
possible decision arrived at. 

Shrl D. C. Sharma: Is it a fact that 
the Chinese have laid claim to more 
territory than they are already In ille-
gal occupation of? U so, is the terri-
tory to which they have laid further 
claim illegally occupied by them or 
are they thInIdnc of advanciq over 
that territorJ'! 
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IShri Jawaharlal Nehru: First of 
all, hon. Members know that they have 
laid claim to a very large part of the 
North East Frontier Agency which is 
not in their possession at all. That 
apart. it is rather difficult to keep 
pace with Chinese claims and with 
their changing maps because their 
snape occasionally change, and there-
fore. it is not quite clear how much 
more or how much less a new map 
contains. But it appears that in the 
map referred to in these talks, it would 
probably work out at a somewhat 
larger claim of territory in those 
mountaiJu. 
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Dr. Ram Sabbac Slqll: Certain 
conditions were accepted by the Gov-
ernments of both China and India tor 
creating a proper atmosphere tor 
talks beween the two Prime Ministers 
and later on between the two official 
teams. Now that the Report of the 
two teams has been submitted to the 
two Governments, may I know whe-
ther Government will continue to res_ 
pect those conditions? 

Sbri Jawaharlal Nehru: There art' 
no binding conditions on us. What 
the hon. Member refers to was some-
thing about avoiding any incursiofts 
across certain lines which are occupied 
by either part. They are not binding 
conditions. But normally one avoids 
petty affrays which may lead to mili-
tary conflict. One does a thin, wltb 
a view to attain certain obJeetl, not 
just to have these petty conflicts. 
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Mr. 8(118aker: I am sure that there 
would not be any hancl1cap if any 
hOll. Member wants to read. this book. 
There will be plenty of copies in the 
Library ... (Interruptions). 

Some BoD. Members: No. Sir. 

8brl 1')0 .... : I enqwred at the coun-
ter in the Parliamentary Notice OfIlce 
Counter here-and I was told Oftlce 
they were not released till this morn-
Ing. 

Mr. Speaker: He can go immediate-
ly and take It. 

8brt J.wabarl&l Hebru: I do not 
know, Sir. It has not been dealt with 
-I speak subject to ,\eorr8CtioD-by 
the Parliamentary Oftlce. But the 
Minister of Parliamentary Mairs 
informed me that he had sent and dis-
tributed 200 copies ...... (An Hon. 
Member: Partywise?) .... Yes, Party-
wise. 

Dr. Ram Subhag Singh: We had 
circulated them; we will send them 
to hon. Members. The hon. Minister 
had circulated to different Parties ... 
(Interruptions). 80 copies were giverl 
to the Congress Party ... (Interruptions) 
(A. It lI"n. Mem/)"r: Why to Congl'l'." 
Party alone?) 

Shri Vajpayee: If the Government 
l~ 1Iot in a position to supply copies 
In sufficient numbers how will the 
demand of the foriegn Governments 
and othel" countries who may be in-
terested in knowing the correct posi-
tion be met? 

Shri Jawaharlal Nehru: We iihail be 
glad to give as many copies as are 
needed, subject to availability. There 
is a great demand for it Rnd it had to 
be printed in hurry. We cannot just 
manufacture thousands of copies; the 
copies that have been printed are dis-
appearing; the demand is so much. 
But as I said, apart from the copies 
in the Library and apart from the 
other ways of distributing, 200 copies 
were sent for the Members of Parlia-
ment. to Parties and those who re-
quire it. In addition to that, if any 
hon. Member sends word to me or, 
perhaps to the Secretary of ParUa-
ment. we shall endeavour to supply 
it. . (1 . . ..~ioru.  

Mr. Speaker: Order. order. There 
are at present only 200 copies avail-
able. Every eftort will be made to 
distribute the available copies equit-
ably among the various Parti ... 

Sbrl '.waIIarIaI Nehru: 200 cople~ 

had been given already and I shall 
give a copy to any Member who 
asks me or the Secretary. I shall try 
to supply it... Clnterruptiom)" 
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Mr, Speaker: Vt1ry well. Nex ques-
tion. 
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Sbrl M. L. DwivedJ: I am asking on 
thl' qUl'stion that is going on. 

Shri Jawaharlal Nehru: Whil'h 
u('~tion  

Mr. Speaker: I was about to rail 
h:',n when this question about the 
;;upply of copies came in. 

Shri M. L. Dwivecli: I am asking a 
question on the China-India Border 
d ~pute. 
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Sbri Nath Paj: Mr. Speaker. a 
perusal. of the summary circulated to 
the House indicates that there has 
been disagreement on all the major 
point~ in dispute between the Pf'oplt"s 
(~pu lic of China and thl' Govern-
ment of India. We are pursuing 
negotiations as a method of solving 
the dispute but the Chinese are using 
it to continue in possession of what 
they hav(' wrongfully grabbed. In th(' 
light of the failurC' of these negotia-
tions. is a further round of negotia-
tions ('onh'mplah'd and if so, at what 
levC'l? 

Shri Jawaharlal Nehru: It is mOf(' 
Or less the same question that has 
bel'n put by the han. Member oppo-
site. Wp hav(' not in view any step 
in rl'gard to negotiations at the pre· 
~('nt moment. I do not know when 
an occasion muy arisl' rOJ' somt' type 
of negotiations because negotiations 
can neVl'r b(' rull'd out bf.'tween two 
countrif's whkh have a disputf'. 

Mr. Speaker: N('xt question. 

Shrl a~hunath ln~h  My ,uppll'-
mentary is VPI'y relevant. 

Mr. Speaker: I am solTy. I havl' 
callc'd tht' next qll('stiol1. 

LOllS of File RelatJa, to Sale of Lad 
la Deihl 

r Shrl Ram Krlshan Gupta: 
°s. ~ Shrl Kanban: 
L Sardar Iqbal Slarb: 

Will the Minister ot WorD, Rou-
inr aDd Sapply be pleued to refer 
to the reply given to Starred Ques-
tion No. 345 on the 22nd ov~ er. 

1960 regarding the loss of D ftle relat-
ing to sal(' of land in Delhi and flutf': 

(a) whether the responsibility hu 
been fixed for the I( s~ of th(' file; 

(hI if !lO, on whom; and 

(c) the a("tion laken th('r('on~ 

The Deputy MiDI,ter of ,,"ork .. 
ROIIIIlDc aDd Supply (Sbrl AaJJ K. 
Cueda): (a) An enquiry into the 
lOIS of the missln, Delhi Administra-




